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असाधारण  

EXTRAORDINARY 

भाग II—खण् ड 3—उप-खण् ड (ii)  

PART II—Section 3—Sub-section (ii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

सड़क पररवहन और रािमागग मतं्रालय 

अजधसचूना 

नई दिल्ली, 8 िून, 2026 

का.आ. 2932(अ).— केन्द्रीय सरकार, राष्ट्र ीय राजमार्ग अधिधियम 1956 (1956 का 48) (धजसे इसमें इसके 

पश्चात् उक्त अधिधियम कहा र्या है) की िारा 3क की उप-िारा (1) द्वारा प्रदत्त शक्तक्तयोों का प्रयोर् करते हुए, यह 

समािाि हो जािे के पश्चात् धक महाराष्ट्र  राज्य में वडोदरा म ोंबई एक्सपे्रसवे NE-4 (पैकेज –XVIII) के स्पर के धक.मी. 

79.783 से धक.मी. 89.247 (महाराष्ट्र  सेकशि) के धिमागण (चौडीकरण / 8-लेि का बिािा आधद) अि रक्षण, प्रबन्धि 

और प्रचालि के लोक प्रयोजि के धलए वह भूधम अपेधक्षत है धजसका सोंधक्षप्त वणगि िीचे अि सूची में धदया र्या है, ऐसी 

भूधम का अजगि करिे के अपिे आशय की घोषणा करती है । 

कोई भी व्यक्तक्त, जो उक्त भूधम में धहतबद्ध है, उक्त अधिधियम की िारा 3र् की उप-िारा (1) के अिीि 

पूवोक्त प्रयोजि के धलए ऐसी भूधम के उपयोर् पर राजपत्र में इस अधिसूचिा के प्रकाशि की तारीख से इक्कीस धदि 

के भीतर अपिी आपधत्त प्रकट कर सकेर्ा । 

ऐसी प्रते्यक आपधत्त सक्षम प्राधिकारी, अर्ागत्  उप धवभार्ीय अधिकारी, पिवेल को धलक्तखत रूप मे प्रस्त त की 

जाएर्ी और उसमें उसके आिार अधिकधर्त धकए जाएों रे् और सक्षम प्राधिकारी, आपधत्तकताग को व्यक्तक्तर्त रूप मे या 

धकसी धवधिक पेशेवर द्वारा स िे जािे का अवसर देर्ा और ऐसी आपधत्तयोों की स िवाई के पश्चात् तर्ा ऐसी और जााँच 

करिे के पश्चात्, यधद कोई हो, धजसे सक्षम प्राधिकारी आवश्यक समझे, आदेश द्वारा या तो आपधत्तयोों को अि ज्ञात कर 

सकेर्ा या अिि ज्ञात कर सकेर्ा । 

स.ं   2838] नई दिल्ली, सोमवार, िनू 8, 2026/ज् यषे् ठ  18, 1948  

No. 2838] NEW DELHI, MONDAY, JUNE 8, 2026/JYAISTHA 18, 1948  
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CG-DL-E-10062026-273287



2  THE GAZETTE OF INDIA : EXTRAORDINARY    [PART II—SEC. 3(ii)] 

उक्त अधिधियम की िारा 3र् की उप-िारा (2) के अिीि सक्षम प्राधिकारी द्वारा धकया र्या कोई भी आदेश 

अोंधतम होर्ा। 

इस अधिसूचिा के अोंतर्गत आिे वाली भूधम के रेखाोंक और अन्य ब्यौरे सक्षम प्राधिकारी के उक्त कायागलय में 

उपलब्ध हैं और उिका धहतबद्ध व्यक्तक्तयोों द्वारा धिरीक्षण धकया जा सकता है । 

अनुसूची 

महाराष्ट्र  राज्य के रायगढ़ जिले में वडोदरा मुुंबई एक्सपे्रसवे स्पर NE-4 (पैकेि –XVIII) के जक.मी. 79.783 

से जक.मी. 89.247 (मोबे से आदई )खुंड तक के जलए अिजन की िाने वाली सुंरचना रजहत अथवा सुंरचना 

सजहत भूजम का सुंजिप्त जववरण 

राज्य का नाम: महाराष्ट्र                      जिले का नाम: रायगड 

क्रजमक 

सुंख्या 

सवेिण सुंख्या भूजम का प्रकार भूजम की प्रकृजत भूजम का िेत्रफल 

(स्थानीय इकाई) 

भूजम का िेत्रफल 

(हेके्टयर) 

1 2 3 4 5 6 

तालुक का नाम: पनवेल  

गाुंव का नाम: मोबे 

1 100P धिजी कृधष   0.7886 (हेके्टयर ) 0.7886 

2 101 धिजी कृधष   0.03 (हेके्टयर ) 0.03 

3 102P धिजी कृधष   1.8598 (हेके्टयर ) 1.8598 

4 103 धिजी कृषी   1.3713 (हेके्टयर ) 1.3713 

5 122P सामान्य 

कृषी / 

रस्ता  (धिजी / 

सरकारी) 

0.6326 (हेके्टयर ) 0.6326 

6 125P सामान्य 

कृषी / 

रस्ता  (धिजी / 

सरकारी) 

1.4244 (हेके्टयर ) 1.4244 

7 126P सामान्य 

कृधष / 

रास्ता  (धिजी / 

सरकारी) 

0.8832 (हेके्टयर ) 0.8832 

8 133P सामान्य 

कृधष / 

रास्ता  (धिजी / 

सरकारी) 

0.4039 (हेके्टयर ) 0.4039 

9 140P सामान्य 

कृधष / 

रास्ता  (धिजी / 

सरकारी) 

0.0012 (हेके्टयर ) 0.0012 

10 34P धिजी कृषी   0.6053 (हेके्टयर ) 0.6053 

11 35 धिजी कृषी   0.007 (हेके्टयर ) 0.007 

12 46P धिजी कृषी   0.002 (हेके्टयर ) 0.002 

13 50P धिजी कृषी   0.4385 (हेके्टयर ) 0.4385 

14 51P धिजी कृषी   0.2494 (हेके्टयर ) 0.2494 

15 52 धिजी 
एग्रीकल्चर  (कृधष 

,) 
1.9783 (हेके्टयर ) 1.9783 
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16 53P धिजी कृषी   0.4064 (हेके्टयर ) 0.4064 

17 54P धिजी कृषी   0.1132 (हेके्टयर ) 0.1132 

18 56P धिजी कृषी   0.1314 (हेके्टयर ) 0.1314 

19 57 धिजी कृषी   0.058 (हेके्टयर ) 0.058 

20 62 सरकारी विे   1.6917 (हेके्टयर ) 1.6917 

21 71 धिजी कृषी   0.0076 (हेके्टयर ) 0.0076 

22 74P धिजी कृषी   0.1796 (हेके्टयर ) 0.1796 

23 75P धिजी कृषी   1.6649 (हेके्टयर ) 1.6649 

24 76P धिजी कृषी   1.5313 (हेके्टयर ) 1.5313 

25 77P धिजी कृषी   0.0338 (हेके्टयर ) 0.0338 

26 78P धिजी कृषी   1.894 (हेके्टयर ) 1.894 

27 79P धिजी कृषी   0.7471 (हेके्टयर ) 0.7471 

28 80P धिजी कृषी   0.0861 (हेके्टयर ) 0.0861 

29 83P धिजी कृषी   0.154 (हेके्टयर ) 0.154 

30 92P धिजी कृधष   0.4025 (हेके्टयर ) 0.4025 

31 93P धिजी कृषी   2.7259 (हेके्टयर ) 2.7259 

32 94P धिजी कृषी   0.0779 (हेके्टयर ) 0.0779 

33 95P धिजी कृषी   1.7344 (हेके्टयर ) 1.7344 

34 96 धिजी कृषी   0.268 (हेके्टयर ) 0.268 

35 97P धिजी कृषी   1.3276 (हेके्टयर ) 1.3276 

36 98P धिजी कृषी   0.2057 (हेके्टयर ) 0.2057 

37 99P धिजी कृषी   0.0118 (हेके्टयर ) 0.0118 

गाुंव का नाम: केवाले 

38 14P धिजी कृषी   0.1209 (हेके्टयर ) 0.1209 

39 15 सरकारी र् रचरण   0.1392 (हेके्टयर ) 0.1392 

40 16P धिजी कृषी   0.9931 (हेके्टयर ) 0.9931 

41 18P धिजी कृषी   2.4008 (हेके्टयर ) 2.4008 

42 21P धिजी कृषी   0.0051 (हेके्टयर ) 0.0051 

43 32P धिजी कृषी   0.353 (हेके्टयर ) 0.353 

44 33P धिजी कृषी   1.5946 (हेके्टयर ) 1.5946 

45 34P धिजी कृषी   1.0912 (हेके्टयर ) 1.0912 

46 35P धिजी कृषी   0.3971 (हेके्टयर ) 0.3971 

47 37 सरकारी र् रचरण   0.5985 (हेके्टयर ) 0.5985 

48 38 सरकारी विे   5.9412 (हेके्टयर ) 5.9412 

49 39 धिजी कृषी   0.3749 (हेके्टयर ) 0.3749 

50 41 सरकारी विे   4.7978 (हेके्टयर ) 4.7978 

51 78P सामान्य कृधष / 0.113 (हेके्टयर ) 0.113 
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विे  (धिजी / 

सरकारी) 

गाुंव का नाम: खानाव 

52 107/10 धिजी कृधष   0.081 (हेके्टयर ) 0.081 

53 107/11 धिजी कृधष   0.086 (हेके्टयर ) 0.086 

54 107/12 धिजी कृधष   0.2736 (हेके्टयर ) 0.2736 

55 107/13P धिजी कृधष   0.0023 (हेके्टयर ) 0.0023 

56 107/15 धिजी कृधष   0.2418 (हेके्टयर ) 0.2418 

57 107/16P धिजी कृधष   0.331 (हेके्टयर ) 0.331 

58 107/17 धिजी कृधष   0.1901 (हेके्टयर ) 0.1901 

59 107/2P धिजी कृधष   0.002 (हेके्टयर ) 0.002 

60 107/6 धिजी कृधष   0.1537 (हेके्टयर ) 0.1537 

61 107/7 धिजी कृधष   0.084 (हेके्टयर ) 0.084 

62 107/8 धिजी कृधष   0.336 (हेके्टयर ) 0.336 

63 107/9 धिजी कृधष   0.1688 (हेके्टयर ) 0.1688 

64 108 धिजी कृधष   0.3473 (हेके्टयर ) 0.3473 

65 109 सरकारी र् रचरण   0.387 (हेके्टयर ) 0.387 

66 110 धिजी कृधष   0.1 (हेके्टयर ) 0.1 

67 111 सरकारी र् रचरण   0.1056 (हेके्टयर ) 0.1056 

68 112/14 धिजी कृधष   0.1108 (हेके्टयर ) 0.1108 

69 112/1P धिजी कृधष   0.5001 (हेके्टयर ) 0.5001 

70 112/2P धिजी कृधष   0.1811 (हेके्टयर ) 0.1811 

71 112/5 धिजी कृधष   0.2071 (हेके्टयर ) 0.2071 

72 112/6P धिजी कृधष   0.508 (हेके्टयर ) 0.508 

73 112/7 धिजी कृधष   0.208 (हेके्टयर ) 0.208 

74 112/8 धिजी कृधष   0.2235 (हेके्टयर ) 0.2235 

75 112/9 धिजी कृधष   0.031 (हेके्टयर ) 0.031 

76 114 सरकारी र् रचरण   1.0566 (हेके्टयर ) 1.0566 

77 31/1P धिजी कृधष   0.11 (हेके्टयर ) 0.11 

78 31/2 धिजी कृधष   0.04 (हेके्टयर ) 0.04 

79 32/2 धिजी कृधष   0.13 (हेके्टयर ) 0.13 

80 32/3 धिजी कृधष   0.121 (हेके्टयर ) 0.121 

81 32/4P धिजी कृधष   1.014 (हेके्टयर ) 1.014 

82 33/2P धिजी कृधष   1.8804 (हेके्टयर ) 1.8804 

83 33/4P धिजी कृधष   1.2358 (हेके्टयर ) 1.2358 

84 33/5 सरकारी कृधष   0.256 (हेके्टयर ) 0.256 

85 33/6 धिजी कृधष   0.34 (हेके्टयर ) 0.34 
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86 33/7P धिजी कृधष   0.483 (हेके्टयर ) 0.483 

87 36/1 धिजी कृधष   0.0447 (हेके्टयर ) 0.0447 

88 36/2 धिजी कृधष   0.0047 (हेके्टयर ) 0.0047 

89 38/1 धिजी कृधष   0.0151 (हेके्टयर ) 0.0151 

90 39 धिजी कृधष   0.197 (हेके्टयर ) 0.197 

91 43 धिजी कृधष   0.407 (हेके्टयर ) 0.407 

92 44 धिजी कृधष   0.2246 (हेके्टयर ) 0.2246 

93 45P धिजी कृधष   0.0066 (हेके्टयर ) 0.0066 

94 48/1 धिजी कृधष   0.478 (हेके्टयर ) 0.478 

95 48/10 धिजी कृधष   0.1269 (हेके्टयर ) 0.1269 

96 48/13 धिजी अकृषी   0.0296 (हेके्टयर ) 0.0296 

97 48/14P धिजी कृषी   0.2621 (हेके्टयर ) 0.2621 

98 48/16P धिजी कृषी   0.8557 (हेके्टयर ) 0.8557 

99 48/19P धिजी कृषी   0.0423 (हेके्टयर ) 0.0423 

100 48/2P धिजी कृषी   0.2449 (हेके्टयर ) 0.2449 

101 48/3 धिजी कृषी   0.1396 (हेके्टयर ) 0.1396 

102 48/4 धिजी कृषी   0.3615 (हेके्टयर ) 0.3615 

103 48/5P धिजी कृषी   1.586 (हेके्टयर ) 1.586 

104 48/6 धिजी कृषी   0.0421 (हेके्टयर ) 0.0421 

105 48/7 धिजी कृषी   0.083 (हेके्टयर ) 0.083 

106 48/9 धिजी कृषी   0.3294 (हेके्टयर ) 0.3294 

107 53 सरकारी राखीव विे   0.3202 (हेके्टयर ) 0.3202 

108 56 सरकारी विे   2.6504 (हेके्टयर ) 2.6504 

109 58 धिजी कृधष   0.443 (हेके्टयर ) 0.443 

110 59 धिजी कृधष   0.0992 (हेके्टयर ) 0.0992 

111 River सरकारी  (िदी ,) 0.2343 (हेके्टयर ) 0.2343 

गाुंव का नाम: हररग्राम 

112 43P धिजी कृधष   0.2383 (हेके्टयर ) 0.2383 

113 47P धिजी कृधष   0.1353 (हेके्टयर ) 0.1353 

114 48P सामान्य 

कृधष / 

रास्ता  (धिजी / 

सरकारी) 

0.1652 (हेके्टयर ) 0.1652 

115 49P धिजी कृधष   1.402 (हेके्टयर ) 1.402 

116 50P धिजी कृधष   0.4514 (हेके्टयर ) 0.4514 

117 51P धिजी कृधष   1.4818 (हेके्टयर ) 1.4818 

118 53P धिजी कृधष   1.0399 (हेके्टयर ) 1.0399 

119 54P धिजी कृधष   2.1984 (हेके्टयर ) 2.1984 

120 58P सामान्य कृधष  (धिजी / 0.1473 (हेके्टयर ) 0.1473 
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सरकारी) 

121 59P धिजी कृधष   0.9215 (हेके्टयर ) 0.9215 

122 60P धिजी कृधष   1.0327 (हेके्टयर ) 1.0327 

123 61P धिजी कृधष   1.8641 (हेके्टयर ) 1.8641 

124 62P धिजी कृधष   0.3094 (हेके्टयर ) 0.3094 

125 65P धिजी कृधष   0.1206 (हेके्टयर ) 0.1206 

126 72P धिजी कृधष   0.482 (हेके्टयर ) 0.482 

127 73P धिजी कृधष   0.079 (हेके्टयर ) 0.079 

128 74P धिजी कृधष   0.4618 (हेके्टयर ) 0.4618 

129 75P धिजी कृधष   0.4533 (हेके्टयर ) 0.4533 

130 88 सरकारी विे   3.8267 (हेके्टयर ) 3.8267 

131 Pond सरकारी  (तालाब ,) 0.0628 (हेके्टयर ) 0.0628 

गाुंव का नाम: नेवाली 

132 22P सामान्य 
कृधष  (धिजी / 

सरकारी ) 
0.01 (हेके्टयर ) 0.01 

133 23P धिजी कृधष   0.2692 (हेके्टयर ) 0.2692 

134 24P धिजी कृधष   0.931 (हेके्टयर ) 0.931 

135 25P धिजी कृधष   0.3442 (हेके्टयर ) 0.3442 

136 26P धिजी कृधष   0.021 (हेके्टयर ) 0.021 

137 33P धिजी कृधष   1.8 (हेके्टयर ) 1.8 

138 34P धिजी कृधष   0.05 (हेके्टयर ) 0.05 

139 35P धिजी कृधष   1.0886 (हेके्टयर ) 1.0886 

140 36P धिजी कृधष   0.555 (हेके्टयर ) 0.555 

गाुंव का नाम: आदई 

141 10P धिजी कृधष   0.1051 (हेके्टयर ) 0.1051 

142 11 धिजी कृधष   0.17 (हेके्टयर ) 0.17 

143 117P धिजी अकृषी   1.2878 (हेके्टयर ) 1.2878 

144 127P धिजी अकृधष   0.3035 (हेके्टयर ) 0.3035 

145 128 सरकारी रास्ता   0.222 (हेके्टयर ) 0.222 

146 129P धिजी कृधष   0.522 (हेके्टयर ) 0.522 

147 12P धिजी कृधष   0.5088 (हेके्टयर ) 0.5088 

148 130P धिजी कृधष / अकृधष   0.248 (हेके्टयर ) 0.248 

149 131P धिजी अकृषी   2.9 (हेके्टयर ) 2.9 

150 132P धिजी कृषी   0.62 (हेके्टयर ) 0.62 

151 133P धिजी कृषी   0.8432 (हेके्टयर ) 0.8432 

152 134P धिजी कृषी   0.9398 (हेके्टयर ) 0.9398 

153 135P धिजी कृधष / अकृषी   0.2677 (हेके्टयर ) 0.2677 
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154 136P धिजी कृषी   0.8105 (हेके्टयर ) 0.8105 

155 13P धिजी कृषी   0.3512 (हेके्टयर ) 0.3512 

156 14P धिजी कृषी   1.5314 (हेके्टयर ) 1.5314 

157 15P धिजी कृषी   1.2355 (हेके्टयर ) 1.2355 

158 17P सरकारी र् रचरण   0.187 (हेके्टयर ) 0.187 

159 18 धिजी कृधष   0.278 (हेके्टयर ) 0.278 

160 19P धिजी कृधष   2.02 (हेके्टयर ) 2.02 

161 20 धिजी कृधष   0.521 (हेके्टयर ) 0.521 

162 21P धिजी कृधष   0.4618 (हेके्टयर ) 0.4618 

163 23P धिजी कृधष   1.681 (हेके्टयर ) 1.681 

164 24P धिजी कृधष   0.8815 (हेके्टयर ) 0.8815 

165 25P धिजी कृधष   0.3492 (हेके्टयर ) 0.3492 

166 2P धिजी कृधष / अकृषी   0.681 (हेके्टयर ) 0.681 

167 39P धिजी कृधष / अकृषी   1.58 (हेके्टयर ) 1.58 

168 3P धिजी कृधष   0.6878 (हेके्टयर ) 0.6878 

169 40P धिजी कृधष   1.6435 (हेके्टयर ) 1.6435 

170 41P धिजी कृधष   0.146 (हेके्टयर ) 0.146 

171 42P धिजी कृधष   1.2845 (हेके्टयर ) 1.2845 

172 43P धिजी कृधष   0.1568 (हेके्टयर ) 0.1568 

173 45P धिजी कृधष   0.8093 (हेके्टयर ) 0.8093 

174 46 धिजी कृधष   0.0173 (हेके्टयर ) 0.0173 

175 47P धिजी कृधष   2.477 (हेके्टयर ) 2.477 

176 48 धिजी कृधष   0.022 (हेके्टयर ) 0.022 

177 49P सामान्य 
कृधष  (धिजी / 

सरकारी) 
0.0064 (हेके्टयर ) 0.0064 

178 4P धिजी कृधष /अकृषी   0.8125 (हेके्टयर ) 0.8125 

179 50P धिजी कृधष   0.0234 (हेके्टयर ) 0.0234 

180 52P धिजी कृधष   2.212 (हेके्टयर ) 2.212 

181 53 सरकारी विे   3.2145 (हेके्टयर ) 3.2145 

182 56 सरकारी विे   5.8357 (हेके्टयर ) 5.8357 

183 5P धिजी कृधष   1.0462 (हेके्टयर ) 1.0462 

184 68P धिजी कृधष   0.0133 (हेके्टयर ) 0.0133 

185 6P धिजी कृधष   0.0776 (हेके्टयर ) 0.0776 

186 7 धिजी कृधष   0.0734 (हेके्टयर ) 0.0734 

187 8 धिजी कृधष   0.252 (हेके्टयर ) 0.252 

गाुंव का नाम: आसुडगाव 

188 52P सरकारी र् रचरण   0.0436 (हेके्टयर ) 0.0436 
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189 53 सरकारी 
र् रचरण 

एग्रीकल्चर   
1.532 (हेके्टयर ) 1.532 

190 59/2P सरकारी कृधष   0.7341 (हेके्टयर ) 0.7341 

191 59/3 सरकारी कृधष   0.1042 (हेके्टयर ) 0.1042 

192 59/4P सरकारी कृधष   0.622 (हेके्टयर ) 0.622 

193 59/5P सरकारी कृधष   0.675 (हेके्टयर ) 0.675 

194 59/6 सरकारी कृधष   0.8427 (हेके्टयर ) 0.8427 

195 59/7 सरकारी कृधष   0.129 (हेके्टयर ) 0.129 

196 59/8 धिजी कृधष   1.121 (हेके्टयर ) 1.121 

197 61 सरकारी र् रचरण   0.1402 (हेके्टयर ) 0.1402 

198 62 सरकारी कृधष   0.3573 (हेके्टयर ) 0.3573 

199 63 सरकारी कृधष   0.1853 (हेके्टयर ) 0.1853 

200 64 सरकारी कृधष   0.1815 (हेके्टयर ) 0.1815 

201 67/2 सरकारी कृधष   0.1857 (हेके्टयर ) 0.1857 

202 68 सरकारी कृषी   0.6978 (हेके्टयर ) 0.6978 

203 69 सरकारी कृधष   0.7723 (हेके्टयर ) 0.7723 

204 78/2P सामान्य 
कृधष  (सरकारी / 

धिजी ) 
0.5772 (हेके्टयर ) 0.5772 

205 79/1 धिजी कृषी   0.0157 (हेके्टयर ) 0.0157 

206 79/2 सरकारी कृधष   0.635 (हेके्टयर ) 0.635 

207 79/3 सरकारी कृधष   0.054 (हेके्टयर ) 0.054 

208 79/4P सरकारी कृधष   0.751 (हेके्टयर ) 0.751 

209 79/5P सरकारी कृषी   0.1908 (हेके्टयर ) 0.1908 

210 79/6 सरकारी कृधष   0.0025 (हेके्टयर ) 0.0025 

गाुंव का नाम: पनवेल 

211 182P सरकारी कृधष   0.085 (हेके्टयर ) 0.085 

212 186P सरकारी कृधष   0.9626 (हेके्टयर ) 0.9626 

213 187 सरकारी कृधष   0.024 (हेके्टयर ) 0.024 

214 197 सरकारी कृधष   1.2575 (हेके्टयर ) 1.2575 

215 198P सरकारी कृधष   0.3683 (हेके्टयर ) 0.3683 

216 769P सरकारी कृधष   0.6352 (हेके्टयर ) 0.6352 

Total  143.9465 

[फा. सं. NHAI/PIU-Thane/VME-XVIII/LA/2025-26/3A] 

िेख अमीनखान, जनििेक 
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS  

NOTIFICATION  

New Delhi, the 8th June, 2026 

S.O. 2932(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways 

Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for 

the public purpose, the land, the brief description of which is given in the Schedule below, is required for building 

(widening/eight laning etc.,), maintenance, management and operation of  NE4 in the stretch of land from Km. 79.783 

to Km. 89.247  (Maharashtra Section) in the District of Raigadin the state of Maharashtra, hereby declares its intention 

to acquire such land. 

Any person interested in the said land may, within twenty-one days from the date of publication of this 

notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of 

section 3C of the said Act. 

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer Panvel in 

writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of 

being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making 

such further enquiry, if any, as the Competent Authority thinks necessary, by order, either 

allow or disallow the objections. 

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be 

final. 

The land plans and other details of the land to be acquired under their notification are available and can be 

inspected by the interested person at the aforesaid office of the Competent Authority. 

SCHEDULE 

Brief Description of the land to be acquired with or without structures falling ( Morbe to Adai Section)  of 

Vadodara Mumbai Expressway Spur NE4 ( Package - XVIII) in the stretch of land from Km. 79.783 to 

Km. 89.247 (Maharashtra Section) in Raigad  District of Maharashtra state. 

State: MAHARASHTRA District: RAIGAD  

Sl. No. Survey/Plot 

Number 

Type of Land Nature of Land Area  

(in Local Unit) 

Area  

(in Hectares) 

1 2 3 4 5 6 

Taluk: Panvel  

Village: Morbe  

1 100P Private Agriculture   0.7886 (Hectare ) 0.7886 

2 101 Private Agriculture   0.03 (Hectare ) 0.03 

3 102P Private Agriculture   1.8598 (Hectare ) 1.8598 

4 103 Private Agriculture,   1.3713 (Hectare ) 1.3713 

5 122P Common 

Agriculture / 

Road,  (Government / 

Private) 

0.6326 (Hectare ) 0.6326 

6 125P Common 

Agriculture / 

Road,  (Government / 

Private) 

1.4244 (Hectare ) 1.4244 

7 126P Common 

Agriculture / 

Road  (Private / 

Government ) 

0.8832 (Hectare ) 0.8832 

8 133P Common 

Agriculture / 

Road  (Private / 

Government ) 

0.4039 (Hectare ) 0.4039 

9 140P Common Agriculture / 0.0012 (Hectare ) 0.0012 
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Road  (Private / 

Government ) 

10 34P Private Agriculture   0.6053 (Hectare ) 0.6053 

11 35 Private Agriculture   0.007 (Hectare ) 0.007 

12 46P Private Agriculture   0.002 (Hectare ) 0.002 

13 50P Private Agriculture   0.4385 (Hectare ) 0.4385 

14 51P Private Agriculture   0.2494 (Hectare ) 0.2494 

15 52 Private Agriculture  (Agricultural,) 1.9783 (Hectare ) 1.9783 

16 53P Private Agriculture   0.4064 (Hectare ) 0.4064 

17 54P Private Agriculture   0.1132 (Hectare ) 0.1132 

18 56P Private Agriculture   0.1314 (Hectare ) 0.1314 

19 57 Private Agriculture   0.058 (Hectare ) 0.058 

20 62 Government Forest,   1.6917 (Hectare ) 1.6917 

21 71 Private Agriculture   0.0076 (Hectare ) 0.0076 

22 74P Private Agriculture   0.1796 (Hectare ) 0.1796 

23 75P Private Agriculture   1.6649 (Hectare ) 1.6649 

24 76P Private Agriculture   1.5313 (Hectare ) 1.5313 

25 77P Private Agriculture   0.0338 (Hectare ) 0.0338 

26 78P Private Agriculture   1.894 (Hectare ) 1.894 

27 79P Private Agriculture   0.7471 (Hectare ) 0.7471 

28 80P Private Agriculture   0.0861 (Hectare ) 0.0861 

29 83P Private Agriculture   0.154 (Hectare ) 0.154 

30 92P Private Agriculture   0.4025 (Hectare ) 0.4025 

31 93P Private Agriculture   2.7259 (Hectare ) 2.7259 

32 94P Private Agriculture   0.0779 (Hectare ) 0.0779 

33 95P Private Agriculture   1.7344 (Hectare ) 1.7344 

34 96 Private Agriculture   0.268 (Hectare ) 0.268 

35 97P Private Agriculture   1.3276 (Hectare ) 1.3276 

36 98P Private Agriculture   0.2057 (Hectare ) 0.2057 

37 99P Private Agriculture   0.0118 (Hectare ) 0.0118 

Village: Kevale 

38 14P Private Agriculture   0.1209 (Hectare ) 0.1209 

39 15 Government gurcharan   0.1392 (Hectare ) 0.1392 

40 16P Private Agriculture   0.9931 (Hectare ) 0.9931 

41 18P Private Agriculture   2.4008 (Hectare ) 2.4008 

42 21P Private Agriculture   0.0051 (Hectare ) 0.0051 

43 32P Private Agriculture   0.353 (Hectare ) 0.353 

44 33P Private Agriculture   1.5946 (Hectare ) 1.5946 

45 34P Private Agriculture   1.0912 (Hectare ) 1.0912 

46 35P Private Agriculture   0.3971 (Hectare ) 0.3971 
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47 37 Government gurcharan   0.5985 (Hectare ) 0.5985 

48 38 Government Forest,   5.9412 (Hectare ) 5.9412 

49 39 Private Agriculture   0.3749 (Hectare ) 0.3749 

50 41 Government Forest   4.7978 (Hectare ) 4.7978 

51 78P Common 

Agriculture / 

Forest  (Private / 

Government ) 

0.113 (Hectare ) 0.113 

Village: Khanav 

52 107/10 Private Agriculture   0.081 (Hectare ) 0.081 

53 107/11 Private Agriculture   0.086 (Hectare ) 0.086 

54 107/12 Private Agriculture   0.2736 (Hectare ) 0.2736 

55 107/13P Private Agriculture   0.0023 (Hectare ) 0.0023 

56 107/15 Private Agriculture   0.2418 (Hectare ) 0.2418 

57 107/16P Private Agriculture   0.331 (Hectare ) 0.331 

58 107/17 Private Agriculture   0.1901 (Hectare ) 0.1901 

59 107/2P Private Agriculture   0.002 (Hectare ) 0.002 

60 107/6 Private Agriculture   0.1537 (Hectare ) 0.1537 

61 107/7 Private Agriculture   0.084 (Hectare ) 0.084 

62 107/8 Private Agriculture   0.336 (Hectare ) 0.336 

63 107/9 Private Agriculture   0.1688 (Hectare ) 0.1688 

64 108 Private Agriculture   0.3473 (Hectare ) 0.3473 

65 109 Government Gurcharan   0.387 (Hectare ) 0.387 

66 110 Private Agriculture   0.1 (Hectare ) 0.1 

67 111 Government Gurcharan   0.1056 (Hectare ) 0.1056 

68 112/14 Private Agriculture   0.1108 (Hectare ) 0.1108 

69 112/1P Private Agriculture   0.5001 (Hectare ) 0.5001 

70 112/2P Private Agriculture   0.1811 (Hectare ) 0.1811 

71 112/5 Private Agriculture   0.2071 (Hectare ) 0.2071 

72 112/6P Private Agriculture   0.508 (Hectare ) 0.508 

73 112/7 Private Agriculture   0.208 (Hectare ) 0.208 

74 112/8 Private Agriculture   0.2235 (Hectare ) 0.2235 

75 112/9 Private Agriculture   0.031 (Hectare ) 0.031 

76 114 Government Gurcharan   1.0566 (Hectare ) 1.0566 

77 31/1P Private Agriculture   0.11 (Hectare ) 0.11 

78 31/2 Private Agriculture   0.04 (Hectare ) 0.04 

79 32/2 Private Agriculture   0.13 (Hectare ) 0.13 

80 32/3 Private Agriculture   0.121 (Hectare ) 0.121 

81 32/4P Private Agriculture   1.014 (Hectare ) 1.014 

82 33/2P Private Agriculture   1.8804 (Hectare ) 1.8804 

83 33/4P Private Agriculture   1.2358 (Hectare ) 1.2358 
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84 33/5 Government Agriculture   0.256 (Hectare ) 0.256 

85 33/6 Private Agriculture   0.34 (Hectare ) 0.34 

86 33/7P Private Agriculture   0.483 (Hectare ) 0.483 

87 36/1 Private Agriculture   0.0447 (Hectare ) 0.0447 

88 36/2 Private Agriculture   0.0047 (Hectare ) 0.0047 

89 38/1 Private Agriculture   0.0151 (Hectare ) 0.0151 

90 39 Private Agriculture   0.197 (Hectare ) 0.197 

91 43 Private Agriculture   0.407 (Hectare ) 0.407 

92 44 Private Agriculture   0.2246 (Hectare ) 0.2246 

93 45P Private Agriculture   0.0066 (Hectare ) 0.0066 

94 48/1 Private Agriculture   0.478 (Hectare ) 0.478 

95 48/10 Private Agriculture   0.1269 (Hectare ) 0.1269 

96 48/13 Private Non Agriculture   0.0296 (Hectare ) 0.0296 

97 48/14P Private Agriculture   0.2621 (Hectare ) 0.2621 

98 48/16P Private Agriculture   0.8557 (Hectare ) 0.8557 

99 48/19P Private Agriculture   0.0423 (Hectare ) 0.0423 

100 48/2P Private Agriculture   0.2449 (Hectare ) 0.2449 

101 48/3 Private Agriculture   0.1396 (Hectare ) 0.1396 

102 48/4 Private Agriculture   0.3615 (Hectare ) 0.3615 

103 48/5P Private Agriculture   1.586 (Hectare ) 1.586 

104 48/6 Private Agriculture   0.0421 (Hectare ) 0.0421 

105 48/7 Private Agriculture   0.083 (Hectare ) 0.083 

106 48/9 Private Agriculture   0.3294 (Hectare ) 0.3294 

107 53 Government Protected Forest   0.3202 (Hectare ) 0.3202 

108 56 Government Forest   2.6504 (Hectare ) 2.6504 

109 58 Private Agriculture   0.443 (Hectare ) 0.443 

110 59 Private Agriculture   0.0992 (Hectare ) 0.0992 

111 River Government  (River,) 0.2343 (Hectare ) 0.2343 

Village: Harigram 

112 43P Private Agriculture   0.2383 (Hectare ) 0.2383 

113 47P Private Agriculture   0.1353 (Hectare ) 0.1353 

114 48P Common 

Agriculture / 

Road  (Private / 

Government ) 

0.1652 (Hectare ) 0.1652 

115 49P Private Agriculture   1.402 (Hectare ) 1.402 

116 50P Private Agriculture   0.4514 (Hectare ) 0.4514 

117 51P Private Agriculture   1.4818 (Hectare ) 1.4818 

118 53P Private Agriculture   1.0399 (Hectare ) 1.0399 

119 54P Private Agriculture   2.1984 (Hectare ) 2.1984 

120 58P Common 
Agriculture  (Private / 

Government ) 
0.1473 (Hectare ) 0.1473 
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121 59P Private Agriculture   0.9215 (Hectare ) 0.9215 

122 60P Private Agriculture   1.0327 (Hectare ) 1.0327 

123 61P Private Agriculture   1.8641 (Hectare ) 1.8641 

124 62P Private Agriculture   0.3094 (Hectare ) 0.3094 

125 65P Private Agriculture   0.1206 (Hectare ) 0.1206 

126 72P Private Agriculture   0.482 (Hectare ) 0.482 

127 73P Private Agriculture   0.079 (Hectare ) 0.079 

128 74P Private Agriculture   0.4618 (Hectare ) 0.4618 

129 75P Private Agriculture   0.4533 (Hectare ) 0.4533 

130 88 Government Forest   3.8267 (Hectare ) 3.8267 

131 Pond Government  (Pond,) 0.0628 (Hectare ) 0.0628 

Village: Nevali 

132 22P Common 
Agriculture  (Private / 

Government) 
0.01 (Hectare ) 0.01 

133 23P Private Agriculture   0.2692 (Hectare ) 0.2692 

134 24P Private Agriculture   0.931 (Hectare ) 0.931 

135 25P Private Agriculture   0.3442 (Hectare ) 0.3442 

136 26P Private Agriculture   0.021 (Hectare ) 0.021 

137 33P Private Agriculture   1.8 (Hectare ) 1.8 

138 34P Private Agriculture   0.05 (Hectare ) 0.05 

139 35P Private Agriculture   1.0886 (Hectare ) 1.0886 

140 36P Private Agriculture   0.555 (Hectare ) 0.555 

Village: Adai 

141 10P Private Agriculture   0.1051 (Hectare ) 0.1051 

142 11 Private Agriculture   0.17 (Hectare ) 0.17 

143 117P Private Non Agriculture   1.2878 (Hectare ) 1.2878 

144 127P Private Non Agriculture   0.3035 (Hectare ) 0.3035 

145 128 Government Road   0.222 (Hectare ) 0.222 

146 129P Private Agriculture   0.522 (Hectare ) 0.522 

147 12P Private Agriculture   0.5088 (Hectare ) 0.5088 

148 130P Private 
Agriculture / Non 

Agricultural   
0.248 (Hectare ) 0.248 

149 131P Private Non Agriculture   2.9 (Hectare ) 2.9 

150 132P Private Agriculture   0.62 (Hectare ) 0.62 

151 133P Private Agriculture   0.8432 (Hectare ) 0.8432 

152 134P Private Agriculture   0.9398 (Hectare ) 0.9398 

153 135P Private 
Agriculture / Non 

Agricultural ,   
0.2677 (Hectare ) 0.2677 

154 136P Private Agriculture   0.8105 (Hectare ) 0.8105 

155 13P Private Agriculture   0.3512 (Hectare ) 0.3512 

156 14P Private Agriculture   1.5314 (Hectare ) 1.5314 
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157 15P Private Agriculture   1.2355 (Hectare ) 1.2355 

158 17P Government Gurcharan   0.187 (Hectare ) 0.187 

159 18 Private Agriculture   0.278 (Hectare ) 0.278 

160 19P Private Agriculture   2.02 (Hectare ) 2.02 

161 20 Private Agriculture   0.521 (Hectare ) 0.521 

162 21P Private Agriculture   0.4618 (Hectare ) 0.4618 

163 23P Private Agriculture   1.681 (Hectare ) 1.681 

164 24P Private Agriculture   0.8815 (Hectare ) 0.8815 

165 25P Private Agriculture   0.3492 (Hectare ) 0.3492 

166 2P Private 
Agriculture / Non 

Agricultural,   
0.681 (Hectare ) 0.681 

167 39P Private 
Agriculture / Non 

Agricultural,   
1.58 (Hectare ) 1.58 

168 3P Private Agriculture   0.6878 (Hectare ) 0.6878 

169 40P Private Agriculture   1.6435 (Hectare ) 1.6435 

170 41P Private Agriculture   0.146 (Hectare ) 0.146 

171 42P Private Agriculture   1.2845 (Hectare ) 1.2845 

172 43P Private Agriculture   0.1568 (Hectare ) 0.1568 

173 45P Private Agriculture   0.8093 (Hectare ) 0.8093 

174 46 Private Agriculture   0.0173 (Hectare ) 0.0173 

175 47P Private Agriculture   2.477 (Hectare ) 2.477 

176 48 Private Agriculture   0.022 (Hectare ) 0.022 

177 49P Common 
Agriculture  ( Private / 

Government ) 
0.0064 (Hectare ) 0.0064 

178 4P Private 
Agriculture / Non 

Agricultural,   
0.8125 (Hectare ) 0.8125 

179 50P Private Agriculture   0.0234 (Hectare ) 0.0234 

180 52P Private Agriculture   2.212 (Hectare ) 2.212 

181 53 Government Forest   3.2145 (Hectare ) 3.2145 

182 56 Government Forest   5.8357 (Hectare ) 5.8357 

183 5P Private Agriculture   1.0462 (Hectare ) 1.0462 

184 68P Private Agriculture   0.0133 (Hectare ) 0.0133 

185 6P Private Agriculture   0.0776 (Hectare ) 0.0776 

186 7 Private Agriculture   0.0734 (Hectare ) 0.0734 

187 8 Private Agriculture   0.252 (Hectare ) 0.252 

Village: asudgoan 

188 52P Government Gurcharan   0.0436 (Hectare ) 0.0436 

189 53 Government Gurcharan Agriculture   1.532 (Hectare ) 1.532 

190 59/2P Government Agriculture   0.7341 (Hectare ) 0.7341 

191 59/3 Government Agriculture   0.1042 (Hectare ) 0.1042 

192 59/4P Government Agriculture   0.622 (Hectare ) 0.622 
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193 59/5P Government Agriculture   0.675 (Hectare ) 0.675 

194 59/6 Government Agriculture   0.8427 (Hectare ) 0.8427 

195 59/7 Government Agriculture   0.129 (Hectare ) 0.129 

196 59/8 Private Agriculture   1.121 (Hectare ) 1.121 

197 61 Government Gurcharan   0.1402 (Hectare ) 0.1402 

198 62 Government Agriculture   0.3573 (Hectare ) 0.3573 

199 63 Government Agriculture   0.1853 (Hectare ) 0.1853 

200 64 Government Agriculture   0.1815 (Hectare ) 0.1815 

201 67/2 Government Agriculture   0.1857 (Hectare ) 0.1857 

202 68 Government Agriculture   0.6978 (Hectare ) 0.6978 

203 69 Government Agriculture   0.7723 (Hectare ) 0.7723 

204 78/2P Common 
Agriculture  (Private / 

Government ) 
0.5772 (Hectare ) 0.5772 

205 79/1 Private Agriculture   0.0157 (Hectare ) 0.0157 

206 79/2 Government Agriculture   0.635 (Hectare ) 0.635 

207 79/3 Government Agriculture   0.054 (Hectare ) 0.054 

208 79/4P Government Agriculture   0.751 (Hectare ) 0.751 

209 79/5P Government Agriculture   0.1908 (Hectare ) 0.1908 

210 79/6 Government Agriculture   0.0025 (Hectare ) 0.0025 

Village: Panvel  

211 182P Government Agriculture   0.085 (Hectare ) 0.085 

212 186P Government Agriculture   0.9626 (Hectare ) 0.9626 

213 187 Government Agriculture   0.024 (Hectare ) 0.024 

214 197 Government Agriculture   1.2575 (Hectare ) 1.2575 

215 198P Government Agriculture   0.3683 (Hectare ) 0.3683 

216 769P Government Agriculture   0.6352 (Hectare ) 0.6352 

Total 143.9465 

 

[F. No. NHAI/PIU-Thane/VME-XVIII/LA/2025-26/3A] 
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